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Training to T. V. Engineers and Pro-
ducerg for Asian Games

+537. SHRT S. B. SINDAL:
DR, KRUPASINDHU BHOI:

Will the Minister of INFORMA-
TION AND BROADCASTING bhe
state:

(a) whether it is a fact that the
Thomson Foundation of Scotland had
offered to train television enginers
and producers for the Doordarshan
for the Asian Games;

(b) whetlher it is also a faet that
the Foundation had expressed its
readiness to send experts and a teum
for training journalists in India; and

(¢) if so, the details thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT  SATHE): (a) and (c).
Thomson Foundation TV College
Glasgow have  expressed their  willing
ness to send experis to train engineer-
ing and programme staff of Doordar-
stan for colour coverage of the Asian
Games. They have intimated the terms
and conditions of the proposal which
is being examined.

(b) No, Sir.
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Setting up Special Benches of 1lligh
Courts for I.C.A.R. Cases

5821. SHRI L. S. TUR: Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state whether Government propose to
consider creation of special benches
in State High Courts in view ¢f the
large number of litigation cases in
ICAR which are  affecting its research
output and thereby upsetling national
goals?

THE MINISTER OF STATE 1IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
A. A. RAHIM): There is no such pro-
posal under the consideration 3f Go-
vernment,
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